
103 Written Answers [ RAJYA SABHA ] to   Questions 104  
t [Laying of railway line from Rampur to 

Haldwani 
1426. SHRI LAKHAN SINGH: Will the 

Minister of RAILWRYs be pleased t0 state: 
(a) the estimates for laying a broad gauge 

line from Rampur to Haldwani and conversion 
of Morafda-bad-Ramnagar railway line into 
broad gauge line and the expenditure incurred 
on these projects during 1976-77 and 1977-78 
together with the amount earmarked for the 
current financial year; 

(b) the details of the progress made so far 
in the construction of the above mentioned 
two railway lines; 

(c) the names of the places which will be 
having direct railway link with Haldwani and 
Ramnagar after the completion of these 
railway lines; and 

(d) by when the construction work on 
these two railway lines is likely to be 
completed?]  

+ [THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI SHEO 
^NARAIN): (a) On 30-9-77. 

U J  English translation.
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f[THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI SHEO 
NARAIN): (a) and (b) A statement is 
attached. [See Appendix CVI, Annexure No. 
80,] 

(c) Broad gauge station on Rampur- 
Haldwani line are Chamraua, Kemri, 
Bilaspur, Kausalganj, Rudrapur, 
Tanda, Lalkua and Haldwani. The 
existing station will be retained on 
the Moradabad-Ramnagar line after 
gauge conversion. 

(d) In view of the uncertainty re 
garding availability of funds it is 
difficult to give the time by which 
work for laying BG railway line from 
Moradabad to Haldwani and Rampur 
to Haldwani will commence. Heavy 
commitments have already been en 
tered i'nto for construction of new 
lines/conversion of existing metre 
gauge/narrow gauge lines into broad 
gauge and it has been decided to 
concentrate on some of the projects 
instead of taking up all at the same 
time. It is proposed to take up the 
construction work on this project 
after the projects already in hand 
have made substantial progress.] 

Fire in a gas godown in Delhi 

1^7. SHRI KALP NATH RAI: Will the 
Minister of PETROLEUM, CHEMICALS 
AND FERTILIZERS be pleased to state: 

(a) whether       Government are 
aware about the incident of leakage of gas 
from a cooking gas cylinder which caused a 
fire in a gas godown in Delhi on the 23rd 
July. 1978 resulting  in   damage  to  property   
and 

f[ ] English translation. 

destruction of about one hundred a'nd fifty 
gas cylinders; 

(b) what steps Government propose to 
take to prevent the recurrence of such 
incidents; and 

(c) what action Government have taken to 
punish the company that produced the 
defective cylinder? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS (SHRI H. 
N. BAHUGUNA): (a) to (c) The fire accident 
involving cooking gas cylinders took place on 
the night of 22nd July, 1978 in a go-down 
belonging to an Indane dealer near Model 
Town, Delhi. The cause of the fire is being 
investigated by the Chief Controller of 
Explosives. The LPG cylinder storage godown 
of the distributor has been approved by the 
Department of Explosives after obtaining a 
certificate from the local Fire Services 
Department regarding the suitability of the 
site. The cylinders and the valves are 
manufactured in accordance with rigid 
specifications laid down by thg ISI. The 
cylinders are also required, under the Gas 
Cylinder Rules, 1940, framed under the Indian 
Explosives Act, 1884, to be maintained in 
good condition. Among other precautions, no 
fire or any other source of ignition should be 
allowed anywhere within the prescribed safety 
zone of the godown. If the prescribed norms 
are observed the possibility of a fire occurring 
in a go-down is very remote. An officer of the 
Department of Explosives has now been 
specially deputed by the Chief Controller of 
Explosives to ins. pect each and every LPG 
cylinder storage in and around Delhi and 
ensure that suitable steps are taken to get the 
defects rectified as expeditiously as possible. 
A meeting has also been held by the Chief 
Controller of Explosives with the represen-
tatives of the Oil Companies for reiterating 
strict observance of the safety rules and 
coaditions stipulated under the Gas Cylinder 
Rules, not only by the Oil Companies but also 
by the distributors. 


